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only. From the Gazatteers it is very well
known that polyandry prevails in this area.
Does the Minister mean to say that the
Government was not aware of what was
mentioned in The Gazetteers on the subject?

SHRI BIBUDHENDRA MISRA: Sir, I said
that the newspaper report has come to our
notice and the State Governments have to he
consulted.

SHRI A. D. MANI: Sir, the question is that
the Gazetteers contain in account of this
custom in these areas. Does the Minister
mean to say that the Government is not aware
of what was published in the Gazetteer itself?

MR. CHAIRMAN: If the information in the
Gazetteers is to be relied upon that would
make the question itself redundant.
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SHri  BIBUDHENDRA MISRA: There
have not been any complaints about it. The
newspaper report itself also says that the girls
of marriageable age are less in number and,
therefore, it is sanctified by age-old customs.

SHRI FARIDUL HAQ ANSARI: May I
take it, Sir, that the Law Ministry of the
Government of India never knew about this
thing till it appeared in the particular
newspaper?

SHrRI BIBUDHENDRA MISRA:
been answered, Sir.

It has

SHRI N. C. KASLIWAL: Does the hon.
Minister mean to say that In
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spite of the Hindu Marriage Act customs
saved polygamy and polyandry?

SHrRl BIBUDHENDRA MISRA: Sir,.
custom is not covered by the Hindu. Marriage
Act and here the question has been raised so
far as the custom in Punjab is concerned.

witer, o, dar 37 & s g gfame
AqT AT ATET WL HTAT

¥l ot W wgw |y Kfer
o4t ag aaty F gav & 5 fF T,
TR SR gy # qanfaat &1 i
FAr {1 % are e gfoeme aan faaaw
NAT-ATEE IT &Ml § ST g AW
7 3 g AR ofe @t T
& w A ATRE § 7

t [QUANTITY OF WEAPONS AND AMMUNITION
RECOVERED FROM GOA, DAMAJT AND Diu

*437. SHRI RAM SAHAI: Will the Minister
of DEFENCE be pleased to state the quantity of
weapons and ammunition recovered rom Goa,
Daman and Diu after the end of Portuguese
rule there and whether these weapons are
suitable for the use ol the Indian Police and
Army?l
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CHAVAN): The weapons and mmum-tion
which were recovered from Goa, Daman and
Diu have been sent to the various Ordnance
Depots. Lists of these weapons and
ammunition are being prepared and their
suitability and serviceability is being
determined. It will take some time to know
what proportion of these weapons and nm-
munition would be suitable for use by the
Army ,nd the Police.]
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May I know, Sir, from what places were
these things got?

SHrRi D. R. CHAVAN: It has been
mentioned here that we got them from Goa,
Daman and Diu.

SHRI RAM SAHAIL: From what sort of
places did you get these things?

SHrr V. K. KRISHNA MENON: This
stock was taken possession of in the course of
operations. The proper procedure that is
possible for the people associated with the
operations is to send it to Ordnance Stores,
and from there they will be classified and
their priorities and uses determined. If there is
anything found in stock that can be disposed
of that would be disposed of after consultation
with or under instructions from the Ministry
of External Affairs. As you will appreciate,
Sir, there are many considerations involved in
dealing with this matter.

SHRI N. M. LINGAM: May I know, Sir, if
the Government have found the origin of
manufacture of these weapons?

SHRI V. K. KRISHNA MENON: That is a
separate question, Sir.

SHrRI N. SRI RAMA REDDY: May I
know, Sir, if the quantities of arms and
ammunition that have been found there were
found to be far in excess
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SHRI V. K. KRISHNA MENON: That is a
separate question. It is not possible for me to
assess what the Portuguese wanted to hold
their police State.

SHRI M. C. SHAH: May I know, Sir,
whether it is correct that the Portuguese
destroyed some arms and ammunition before
they left this area?

SHRI V. K. KRISHNA MENON: That is
most unlikely because we were there long
before they thought we would be there. It is
quite true they destroyed a lot of things but
not arms and ammunition.

*438 and *439. [The questioner, Shrimati
Devaki (Gopidas), was absent. For answers,
vide cols. 2228-29 infra.]

g € epei § wAfaa e | e
w1 sam

*o, WY waratag Wg : w7
foor oY 77 A A g w

(%) v ag a= & fF oomg qTFTC
q et 7w ey, T AR)
T H AR FOF A9 F Al faq
FT FW ATCH FA A T AT H
fax W= ; EX

(=) afz &, & T T gAY
®Y O o ey ST e O Tt At ?

TFUSE OF TRANSLATED VERSION OF
NATIONAL ANTHEM IN SCHOOLS 1IN
PUNJAB

*440. SHRI NAWAB SINGH CHAUHAN:
Will the Minister of EDUCATION be pleased to
state:

(a) whether it is a fact that the Government
of Punjab has got the

f[ ] English translation.



